HIGH COURT LEGAL SERVICES COMMITTEE

(Constituted Under the Legal Services Authorities Act, 1987) 7/_ w

HIGH COURT OF CHHATTISGARH, BODRI AT BILASPUR 4~ e mehotsay
Telephone No. : 07752241023 ; E-Mail ID : hclsc.cg@gov.in

F. No. : Q /HCLSC-Ret. Adv./20245 Bilaspur, Date : 11-08-2025.

NOTICE

Applications are invited from Panel Lawyers of Chhattisgarh High
Court Legal Services Committee, Bilaspur for Retainer Lawyers, as per the
guidelines of National Legal Services Authority (Free and Competent Legal
Services) Regulations, 2010, to work within CGHCLSC, Bilaspur for providing

Legal Services.

Applications are to be submitted at the office of the Secretary, Chhattisgarh
High Court Legal Services Committee, High Court of Chhattisgarh, Bodri, Bilaspur
On or before 20-08-2025.

The Copy of prescribed form for Application is available on the website of

High Court of Chhattisgarh, Bilaspur : https//highcourt.cg.gov.in

Date : 11-08-2025 1. o

// a\ %

- 7 \\\

- Sécfetary
C.G. High Court Legal Services Committee,

Bilaspur



Ursq
I fafers war wferexor (e vd wem fafe dan) s, 2010

12 s L 1 2 G S W i e A s e s S

fafere war weer — sxfivrre S =mrew e o Wil fReragR
1« 3 fafy wraary &1 =M

2- A gt

$—9a g
4- I FHT AR FHHID
(FHeT IR PifTa)

(Ffaer, <ifves, waufe fafl, gafar ffY, sfie (R, dake fae ol SR &)

6- fafere a1 wen & wdy IRt ¥ wwgEd a1 e ggfy gN faa el @
ferd arfafed fy 9 R oroe W fafe wemaT @& @R @ R o ek e
WETAd Aell W W e @ ol meer e dar Ween @ yaw srtom @
WAL Braferd 4 Sudel B ¥ WEAd & |

Imaed Ay Zgarh & sweEr



